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ii'tl.. 922workcenjreshavebeenalottedin 

~~l1)tInt colonies located at 
NanglOl, Mangclpuri, Sultan Pun, 
Madipur, Khichripur. 

B) Allotments madebyDSIDC 

i) .. Communityworkcentres-2296 

ii) Scheme of Industrial sheds on seH 
financing basis-216 

iii) Narela Industrial Estate-1800pIots. 

Layout Plans of Ignou Campus 

7853 SHRI GURUDAS KAMA T: Will the 
Minister of URBAN DEVELOPMENT be 
pleased to state: 

(a)wheIher1heGovemmenthave~ 

IGNOU'slayoutpiansofthecampusatMaiden 
Gahi in New Delhi; 

(b) if so, the reasons therefor: 

(c)whetherthecampushasgrabbedcMI-
ian land; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE INTHE MIN-
ISTRY OF URBAN DEVELOPMENT AND 
MINISTER OF STATE INTHEMINISTRYOF 
WATER RESOURCES (SHRI P.K. 
THUNGON) (a) and (b): The layout plan of Indira 
Gandhi Natipnal Open University (IGNDU) at 
Maidan Gartli, New Delhi has been approved by 
Municipal Commissioner Delhi exercising the 
powerscAstandingConvnitteevidehisdecision 
No. 2905 dt. 1.3. 93 subject to the condition 
mentioned in the resolution. The layout plan has 
beeniiPPfOVedl.lldersection313oftheDMCAd. 
as per laid down procedure. 

(c) and (d) No. Such information is avail-
able with the Munjcipal Corporation of Delhi. 

HowevefIGWOU has submitted an undertaking 
thatnoconstruction will bee carried out by them 
outsidethe Khasras owned bythern and further 
that in case of any dispute raised by anyone in 
any court of law regarding the ownership of the 
landasmentionedabove, theUniversityindem-

• nifies~Corpn. of Dethiwhoshall not be 
made a party to any such dispute 

DIseases in Honey-Bees 

7854. SHRI MULLAPPALL Y 
RAMACHANDRAN: Will the PRIME MINIS-
TERbepieasedtostate: 

(a) whetherthe Govemment has received 
any representation from Kerala regarding the 
spread of afataldisease affecting honey-bees; 

(b) if so, the details thereof; 

(c»)whetherthe Indian Council of Agricul-
tural Research has conducted any study in this 
regard and recommended remedial measures; 
em 

(d) if so, t he steeps proposed to be taken 
by the Government in the light of the study 
conducted by ICAR? 

THE MINISTER OF STATE IN THE MIN-
ISTRY OF INDUSTRY (DEPARTMENT OF 
SMALLSCALE INDUSTRIESANDAGROAND 
RURAL INDUSTRIESSHRI M. 
ARUNACHALAM) (a)( and (b) : The Govern-
menthas received representations from differ-
entorganisations in Kerala regarding the prob-
lems faced by the bekeepers. The organisations 
which have addressed the Government in this 
regard are Mallanadu Development Society. 
Kanjirapally; Social Welfare Society of Kerala 
Thodupuzha: The Beekeepers Association 
Balussery and the Kerala Agricultural Univer-
sity. 

(c) The ICAR has instituted an enquiry into 
the cause of this problem and a number of 
actions have been proposed on the basis of the 
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reoommendations. TheseinckJde:-i) The need RevenueRecordsbyCompulera 
for further research on the Thai sac brood virus 
disease which has been identified as the eause 
of this problem. The disease only affects the 
Indian honey bee, Apis Cerana Indica, ii) The 
needforbeltermanagementofthebeestockand 
bee'coIonies, iii) Introduction of the European 
honey bee, Apis Mellilifera which is resistant to 
the Thai sac brood virus, whereverappropriate. 

.. 
(d) : i) A new centre for KeralliAgricuJtural 

University has 6een sanctioned by ICAR under 
the All India ~nated Research Project on 
Honey bee R~rch and Training in the VIII 
Plan. 

ii) Exploratory introductions of the Euro-
pean Honey Bee Colonies have been made in 
Kerala to study their adaptability under local 
conditions. 

[Translation] 

Sale of Agricultural Land in Delhi 

7856.SHRIRAMESHWARPATIAR:WdI 
the PRIME MINISTER be pleased to state: 

(a) whether revenue recordsoffannefsare 
being maintained in the States with the help of 
imported machines; 

(b) if so, the detail8 thereof; 

(c) whetherthe Govemrnent have taken a 
decisiontopreparethelandrecordswith thehelp 
of computers by replacingth.eprevioussystem; 

(d) if so, the details thereof; 

(e) whether the Government propose to 
reviewthe proposed computerised land record 
system in view of local Indian conditions; and 

(f) if so, the details thereof? 

tHE MINISTER OF STATE INTHEMIN-
ISTRY OF RURAL DEVELOPMENT (DE-
PARTMENT OF RURAL DEVELOPMENT) 
(SHRI RAMEWHWARTHAKUR)(a)to(f): The 

7855. DR. MAHADEEPAK SINGH lands records in the foundry are being main-
SHAKY A: tained by the traditional manual system at 

SHRI PHOOL CHAND VERMA: present. However, the Gallemnentoflnclahave 

Will the PRIME MINISTER bepleasedto 
state: 

(a)whethertheGovennenthaveimposed 
ban on the registration on sale of agricuHural 
land less than six acres owned by the farmers 
in the viUages of Union Territory, Delhi; and 

(b) if so the r~asons therefor? 

THE MINISTER OF STATE lNTHEMIN-
ISTRY OF RURAL DEVELOPMENT (DE-
PARTMENT RURAL DEVELOPMENT) (SHRI 
RAMESHWARTHAKUR) (a) No Sir. 

(b) Question does not arise. 

on an experimental basis, introduced the 
coputerization of land records in 21 districts of 
the country on ~lective basis as perthe list at 
statement. Some States are also extending it to 
otherdistricts themselves. The basic data are 
being entered into the mostly indigenously 
manutacturedcomputers inht local language 
of the State for storage, updating and retrieval;. 
The process of computerization is compIin 18& 
tarytotheexisting revenue system and I not its 
substitute at present. The results SO far have 
beenencouragingandtheGcMlrmat{lRlP'l88 
to gradually extend thecomputerisalion of land 
records to the rest off!le country. Review and 
evaluationoftheon-goingprojadsareanne-
gralpartof anyprojectandarebeingusedinht 
on-iJOin{Jprojectofcomputerisalionfrom1ime 
to time. 




